\ 2221 TEM NO. 38 REG STRAR COURT. 2 SECTI ON | |
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Crimnal Appeal No(s). 1332-1333/2015

STATE OF U. P Appel | ant ('s)
VERSUS

BANTI AND ORS. Respondent ( s)

Date : 05/07/ 2016 These appeals were called on for hearing today.

For Appellant(s) M . Ankit Yadav, Adv.

M. Abhi sth Kumar, Adv.

For Respondent (s) M . Nagendra Si ngh, Adv.
M. Vishwa Pal Singh, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER
Ld. counsel for the parties have failed to file the additional
docunent s wi t hin t he peri od sti pul at ed in t he or der dat ed 07. 04.
2016 of this Court. Viewed thus, the matter shall be processed for
listing before the Hon&#39; bl e Court as per rules.
(M V RAMESH)
Regi strar
SB



